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New Dalhi: this the 24  day of AUGUST 1998,

HON '8LE MRo Se Re ADIGE, VICE CHAIRI AN (A)
HON 'BLE MRe P oCol( ANN AN, MEMBER(T)

shri Trilok Chand,
5/o shri Peshkar Shama,

Wllage Panchdsura,

Post Office Shikai,
Distts Bulandshahr, P, soe fpplicent,

(8y adwrcatet SmiE awnish ahlauat )
Ve rsus

Govt, of NCTof Delhi
throggh
Cemmi ssioner of Polica

Del hi Police,
Ms0 Building, I.P.Estate,

New Delhi,

2, The Dgputy ommissioner of Pollice,

3rd 3attalian, 0aP, Kingsway Camp,
Delhioj XEEEE] RESponc;':ntso-

(By sdwcate: shri Surat Singh )
O RDER
HON 'SLE MRe Se ReADIGE MICE CHAIR Mgh (a)s

Aeard hoth sidssd

2q ppplicant failed to mention the fact that

he was inwlved in criminal case FIR No.162/390 undar
section 392 IPC registerasd at P.S.anupshahar, Nistty

Bul andshahar W on 13.6,92 in the attestaticn fom

duly filled up by him on 5.12,/92, =nd furthomore
tried to cover up this fact by submitting another
attestation form datad 26,5,/93 in which his inw]l y-nens
in the 2forgnentioned criminal case was mentionad, The

attestation fom carries a clear waming that failurs

to fumish full and correct infomation, and fumishing -

of incorract/false infomation may invite cancoll sty
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of the applicant's candidatured

3. lhder the cipcumstancs, if respondents
cancelled applicant's selection as a Gonstoble

in Delhi Police, they cannot be said to hava actod
illegnlly or arbitrarily o In such cases swvgh if
applicant was eventually acqui tted in that criminal
cassy, that is not relevant becauss yhat invitso

cancellation of candidature is applicant’s failure &

€
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furnish correct and ocmplete infomation which ho
was required to, as per waming in the attsstatisp
fom. W sra supported in our view by the £aT, PG

order dated TR.8.577.in.0 & No.2265/93 W.rondo s Pal G, I |
which discusses the case law on the subject and

which to our knowledge has not been stayed, modifiad

or set asidad

4, The O0a is dignisseds’ No costss

Phoscess Agﬂa.f.;
( PoCokaNNm ) ( SeRoADIGE )
MEMBER(J) VICE CHAIRMaN{a)

fua/
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